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fixed for 1961. Accordingly, contracts 
for 1962 shipments were given to mem-
ber lines of the Conference as well as 
to three lines outside the Conference, 
viz. Surremlra Overseas Ltd., Shipping 
Corporation of India and Ratnakar 
Shipping Company. 

REPAYMENT OF LoAN BY JA'MMU AND 
KASHMIR GOVERNMENT 

*486. SHRI GHULAM MOHA-
MAD BAKHSHI : Will the Minister of 
HOME AFFAIRS be pleased to state: 

(a) the amount of loan repaid by 
the Jammu and Kashmir Government 
since March, 1964 to the end of O~ 
ber, 1967; and 

including agriculture and industry, and 
the per capita income is estimated to 
have gone up from Rs. 90.14 in 1956 
to Rs. 223.98 in 1966. 

(b) Does not arise. 
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mE MINISTER OF HOME AF-
FAIRS (SHRI Y. B. CHAVAN) : (a) 
and (b). According to information fur-
nished by the Accountant General, the 
Government of Jammu and Kashmir 
repaid the following amounts toi the 
Government of India during the period 
March, 1964 to October, 1967 :-

(i) PIincipal Rs. 18,42,61,791 
(ii) Interest Rs. 5,26,19,574 

LACCADrVE ISLANDS 

*487. SHRI SHIVA CHANDRA 
JHA: Will the Minister of HOME 
AFFAIRS be pleased to state : 

(a) whether it is a fact that since 
the Central Government took over the 
administration of Laccadive, Minicoy 
and Amindivi Islands, there has been 
no increase in the per capita income, 
no development of industries and agri-
culture; and 

(b) if so, the reasons therefor? 

mE MINISTER OF STATE IN 
mE MINISTRY OF HOME AFFAIRS 
(SHRI VIDYA CHARAN SHUKLA) : 
(a) No Sir. Since these Islands were 
constituted into a Union Territory in 
1956, considerable progress has been 
made in various spheres of development, 
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DEMAND FOR KONKAN STATB 

*490. SHRI DEORAO PATIL : Will 
the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether a demand for a separate 
Konkan State has been made by the 
concerned people; and 




